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(xi)

(xii)

(xii1)

kxiv)

(*v)

(xvi)

back (General) Seventy-third
Amendment Ru'es, 1970, publ.
ished in Notification No.
G.S.R. 1748 in Gazette of
Iodia dated the 3rd October,
1970,

The Customs and Central
Excise Duties Export Draw-
back (General) Seventy-fourth
Amendment Rules, 1970, publ-
ished in Notification No.
G.SR, 1749 in Gazette of
India dated the 3rd Ociober.
1970, together with an expla-
patory memorandum.

The Customs and Central
Excise Duties Export Draw.
back (General) Seventy-fifth
Amendment Rules, 1970, pubi-
ished in NMotification No,
G.S.R 1787 in Gazette of
India dated the 17th October,
1970.

The Customs and Central
Excise Duties Export Draw.
back (General) Seventy-sixth
Amendment Rules. 1970, publ-
ished in Notification No.
G,S.R. 1788 in Gazette of
India dated the 7th October,
1970.

The Customs and Central
Bxcise Duties Export Draw-
back (General) Seventy-seventh
Amendment Rules, 1970, publ-
ished in Notification No.
G.S.R. 1789 in Gazette of
India dated the 17th October.
1970,

The Customs and Central
Excise Duties Export Draw-
back (General) Seventy-eighth
Amendment  Rules, 1970,
published in Notification No.
G.SR. 1819 in Gazette of
India dated the 24th October,
1970.

The Customs and Central
Excise Dutiea Export Draw-
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back (General) One hundred
and twenty-ninth Amendment
Rules, 1970, published in
Notification No. G S.R. 1859
in Gazette of India dated the
31st Qctober, 1970,

[Placed tn Library. See No. LT-
4413/70)

ot frreer w1 (RgEEY) 0 e
vEiey, ¥ gg Nifads &1 Gvw areid
o19% | g

weqR AEIRG : WTET WEl | AqH g
&t 3rF wYT & Ege

REPORT OF COMMISSION OF [NQUIRY
0K DEATH CF SHRI DEEN DAYAL
UPADHYAYA AND
ANNUAL REFORT ON SCIENCE AND
TeoBNOLOGY

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE, DEPARTMENTS OF
ELECTRONICS AND SC!ENTIFIC AND
INDUSTRIAL RESEARCH (SHRI K.C.

PANT) : 1 beg to lay on the Table ;—

(1) A copy of the Report of Commis-
sion of Inquiry regarding the facts
and circumstances relating to the
death of Shri Deen Dayal Upa-
dhyaya ; [Placed in Library. See
No, LT-4414/70]

(2) A copy of the Annual Report on
Science and Technology, 1969-70.
[Placed in Library. See No. LT-
4415/70)

Regarding the first item may 1 just say
one word 7 Shri Shri Chand Goyal has referr-
ed to the Prime Minister, I would like to
say that she has not issued any stalement...

MR. SPEAKER : That was why | was
saying that 1 would look into it, but then
bon. Members are so impatiznt about it.
‘The Prime Minister has not said any thing.
That is what the bon. Minister says.
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ot swTE et (71g9) - #fae
FT W ¥ WIS g1 ™ 7

SHRI'K.C. PANT : Nor has there been
any official briefing. 1 made inquiries this
moming. There was no official briefing.

st gFm 97T wgEa (IwT): Arfas
IFTT &1 Moty G #F e
¥ g9 it ? gy w4 g oaf ?

MR. SPEAKER ; This is not a budget
document about which the question of
leakage can arise, There is no question now,
because the Prime Minister did not make a
statement.

it waze g (faeedt @) @ w9
THFT A1F FAT A g gem ! awI
Ft Mg fodid amareedt & ara o2y
¥ g9 ?
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¢ 5 5 ag dfadiz § feenw garar Ak
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SHRI K.C. PANT ; The decision was
taken last evening and we could not have

brought it before the House earlier than we
have done.

it s fagrdt ATl (FwOagR)
ag feaie o7 #1 7= faelt ?
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12.53 hrs
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS, AND SHIPPING & TRA-
NSPORT (SHRI RAGHU RAMAIJAH) :
With your  permission, Sir. [ rise to
announce that  Government Business
in this House during the week commencing
from 30th November, 1970, will consist
of : —

il} Consideration of aoy item of
Government Business carried over
from today’s Order Paper.

{2] Consideration and passing of ; The
Indian Medicine Central Council
Bill, 1970, as passed by Rajya
Sabha,

(3) Discussion and voting on :

Demands for Excess Grants
(General) for 1968-69,

Supplementary Demands for Grants
(General) for 1970-71,

Demands for Excess Grants
(Railways) for 1968-69.

Supplementary Demands for Grants
(Railways) for 1970-71, i

(4) Consideration and passing of :—

The Supreme Court Judges (Condi-
tions of Service) Amendment  Bill,
1968,

The Chartered Accountants
{Amendment) Biil, 1969,

The Maternity Benefit (Amendment)
Bill, 1967, as passed by Rajya
Sabha,



